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ORDER
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Since the Petitioner's Couasel is not sure as to whether intimation of next

date of hearing is given to the Corporate Debtor, at the Counsel's reques! Iist this

matter on 27,07.2017 with a direction to the Petitioner to intimate next date of

hearing to the Corporate Debtor and file proof of service.

List thi$ matter on 21.07.2017.
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